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CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH CHANDIGARH

Dated: This day of 19" of April 2021
THROUGH VIDEO CONFERENCE

HON’BLE MR. SURESH KUMAR MONGA, MEMBER(J)
HON’BLE MRS. AJANTA DAYALAN, MEMBER(A)

Contempt Petition No. 063/00027/2021 in
Original Application N0.063/00224/2021

Maj (Retd) Prem Singh Kharwal, S/o Late Col. Harnam Singh
R/o Village & Post Office Kangoo, Tehsil Nadaun, District
Hamirpur, Himachal Pradesh.

..... Petitioner

By Advocate: Sh. Rajiv Rai
Versus

1. Lt. General J S Sandhu Chief of Staff, HQ ARTRAC,
Shimla, Himachal Pradesh.

2. Brig. Rajesh Sihag, OIC Canteen for Brig Admn. HQ
ARTRAC Shimla, Hiachal Pradesh.

3. Col. OK Bhatia, Col “Q” Deputy Chairman, Management
Committee, ARTRAC Canteens, Shimla Himachal Pradesh.

4, Col. Yudhvir Singh, OIC Canteen, HQ ARTRAC Shimla.

......... Respondents
ORD ER (Oral)
Per: SURESH KUMAR MONGA, Member (J)
Dismissed as withdrawn.
(AJANTA DAYALAN) (SURESH KUMAR MONGA)

Member (A) Member (J)
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